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aIIotteci for W-baD houiiDi Icbem" in 
We,t 8,0;:d wa, returoed U 11l10d ; 

(b) if so, the exact IImULlnl ~o 
returned; 

(c) wbether tbe Slate Government 
bas furnisbed any reason thereof; and 

(d) if so, the delails thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GH03H): (a) to (d) All 
tbe social housing schemes of this D=pllrt. 
ment arc in-:I uded in tho Slate S8ctor pro. 
grammes. Upto the end of 1958-69, Central 
assistance for these schemes was being 
drawn by the State Governments on the 
basis of tbeir actual expenditulII, Subject 
to the approved Plan outlaY. Prom 1%9-
70 (the commencement of 1M Pourth 
Plan), Central assistance for all Slate 
Seclor programmes (including Housin.) 
is being made a va i1able to the Stale 
Governments in the form of 'blo('k loans' 
Ilnd 'block grants', without being tied 10 
any particulnr head of development or 
programme. The State Governments arc 
free to utilise the block assistance for the 
dilTerent programme; in accordance willi 
lh,ir own re'luiremllnts and ord"r of pr\c'-
rity. The question of any State Govern-
ment returning any money does 110t, there· 
fore, arise. The Government of We" 
Dengal had drawn Central assistan,. to ti.e 
extent of Rs. 1846 lakhs under the various 
housing schemes uplo 1%8-69. During 
1969-70, tfie State Go\'ernment have reo 
J:orted 11 total Cllpenditure of Rs. go,76 
lakhs under these schemes. (The break-up 
of this amollnt has not been indicated). 

Enqu i,), Committee set up I u respect 
of COII'pon Gun aad Shell Faetory 

lIappeal",8 in Marell, 1!169 

4538, SHRI SARDAR AMJAD ALI: 
Will the Minister of DEPENCE be pleased 
to slate: 

was appointed to 10 into lhe happenings 
in the Cossipore Oun and Shell Factory 
in Ule month of March, 1969 ; 

(b) if so, Ihe findings of the Commi. 
ttee ; 

(c) whether any action has since been 
taken by Government in view of such find. 
ings; and 

(d) if so, the details thereof? 

nr: MINIST13R OF STATE IN THE 
~.nNISTRY OF DEFENCE (DEPENCE 
PROnU:::T10N) (SHRI P.C. SETHI): (a) 
10 (d). As there was DO incident in Marcb, 
19r,~ in Ih9 Gun &; SheJl Factory Cossipore, 
th~ necaisity of selling up a Court/Board 
or In'luiry did not arise. 

Theft in Ordnance Factory, Welt Be .... ' 

45J!I. SHRI SARDAR AMJAD ALl : 
Will the Minister of DEFBNCE be pleased 
to Slate: 

<a) whether a large number of small 
firearms and explosives were recently sto-
len from tbe ordnance factories in West 
Bengal; 

(c) if so, whether GnvernmelU have 
instituted ROY enquiry to have a probe into 
it; and 

(c) if so, tbe finding. of such enquiry 
and the measuras takOD by Government 
"sai nst I he olfenden ? 

THE MINISTER OP STATE IN THE 
MINISTRY OF DEFENCE (DEFENCE 
PRODUCTION) (SHRI P.C, SETHI): (a) 
No, Sir. -

(b) and (c). Do not Iritie. 

rndlntloa of Wel~ • .." Hlsda.ta. L.", Ltd. oalll productl 

'''40. SHRI SHIV KUMAR SHASTRI: 
(a) wbOtbu' ID Eaquir, Commit_ W1Il \be Mln_ of PETROLEUM AND 
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CHEMIC ALS AND MINES A ND METALS 
be pleased to state : 

(a) whether his nllcnliuiI hus heen 
drawn to the fact thaI H induslan lever 
Ltd.is not mentioning wcights on its 
popular brands like Surf, Sunlight, Lux 
Toilet and H.B. Talcum; 

(b) whether such an exemption has 
been permitted; 

(c) if so, the reasons therefor; and 

Cd) if not, the action taken to stop this 
practice? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND CHE-
MICALS AND MINES AND METALS 
(SHRI D.R. CHAVAN): Ca) The net weight 
Is indicated on wrappers of Lux Toilet 80ap 
and pacbles of Himalaya Bouquet Talcum 
but not on containers of Smf and Sunlillht. 

(b) No. 

(c) and (d). Surf and Sunlight and 
similar products are packed in the factory 
when Ihese are s!illhlly moist. To obviate 
loss to the consumer or: account of loss of 
moisture lit time of sale, the industry 
represented that they should be allowed 
to indicate the not weight somewhat lower 
than the weight filled in factory. As Excise 
duty is charged in relalion to th~ weight, 
tho maUer is under reference to Ihe 
Ministry of Finance, 

HlnduslaD Le.er Ltd, 

4541. SHRI RAM AVTAR SHARMA: 
Will the Minister of PETROLEUM 
AND CHEMICALS AND MINES AND 
METALS be pleased to state : 

(a) the position of Hindustan Lever 
Ltd. which is:a foreilln holdin. Company 
in India in tn matter of iLs expansion in 
the Toilet Soap. Markel of the couDtry; 

(b) wbe\her any production papini 
__ have been takon ill respect of this 
company 80 as to he II' the Irowih of 

indigenous sector of SOIiP Industry In Our 
country; add 

( c) whether the overall growth rate 
achieved by Hindustan Lever Ltd. in the 
production and marketing of its major 
toilet soap brands like Lifebuoy soap is 
over 20 rer cent now? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI D.R. CHAVAN) : <a) the 
share of MIs. Hindustan lever Ltd., in 
the total production of toilet son;> (includ-
ing Carbolic soap) of soap 1I11its in thc 
Organised Sector in 1969 was liS under :-

Production of soap units in 
the Organised Sector. -77,500 Tonnes. 

Production of MIs. Hindu-
stan Lever Ltd., -5R,020 Tonnes. 

(b) Proposals for relling production 
of some soap manufa~turers including 
MIs, Hindustan Lever Ltd.. IIrc under 
consideration. 

(~) The overall mmual growth rate of 
Hindustan Lever Ltd., !n all brands of 
loilet soap is less thlln 20% ns shown 
bclow. 

Year Production of 
all kinds of 
Toilet Soaps. 

1968 53,960 Tonnes 

1969 58,020 Tonnes 

1970 62,100 Tonnes 
(estimated) 

Rate of Irowth 
over previous 
!,ear's produc-
tion. 

7.5% 

7.0% 

Income fro .. Campi .. Groandl or 
Slates and UnIon TerrItorIes 

.4542. SHRI HEM· RAJ : Will the 
Minister of DEFENCE be plcised to state 
the ineome that is beinl derived from the 
Military campiD. grounds in different 
States and tbe Union Territories annually 1 




